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J. & K. Government might acquire the
land and participate in the project, ss
one of the States concerned but the
J. & K. Government had raised some
legal and constitutional matters. They
were examined by the Law Ministry
here and the opinion of the Law
Mirnistry has also been sent to the
concerned State Governments. Even
now there are some disagreements
among various States. There are dis-
agreements between the States as re-
gards the sharing of the costs of the
project, who should finance it, whe-
ther it should be a central project or
net and olso how the bencfits should
be shared, particularly the power
generated.  Until these are cleared,
natvrally the project cannot go ahend.

SHRI RAGHUNANDAN LAL
BHATIA: The Chief Minister of Pun-
jab made o categorical statement that
the Union Ministry of Irrigation and
Power had come to the conclusion
that the land site will be given by
the J. & K. Government on lease tc
the Punjab. Secondly, Punjab has
spent about Rs. 1 crore on this pro-
ject on preliminary work. I would
like to enquire if he is prepared to
call for a meeting of the beneficiary
States and try to settle this problem
according to a time bound program-
me. Can he give any assurance in
that regard?

SHRI K. C. PANT: I would be very
happy to be of any assistance that is
possible in pgetting the States to agree
to somgp arrangements because I think
it is in the national interest to use the
waters of Ravi by building this dam!:
As such, I certainly hope that all the
Chicf Ministers concerned with this
will agree to something quickly, I
will certainly discuss it with them,
but a time-bound programme to make
up the minds of others is not easy
Indianisation of Drug and Pharm-

ceutical Industry

*227, SHRI K. S. CHAVDA: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whcether Government propose to
Indianise the Indian Drug and Phar-

maceutical Industry; and
(b) if so, the broad outline there-
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THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI SHAHNAWAZ
KHAN): (a) and (b). A statement is
laid on the Table of the House.
Statement

The Indian sector of the drug indus-
try has already made consideralle
progress and is now giving (along
with Public sector) about half the
drugs produced in the country.

Government have already adopted
measures to regulate the working of
foreign pharmaceutical companies in
the country and to encourage tue
Indian sector. They are as under:—

(i) The Indian sector of the in-

dustry is given preference in
approval of manufacturing
schemes.

(ii) Manufacture of increasing

number of bulk drugs through
public sector undertakings is
being encouraged.
Industrial licences are usually
not issued to foreign firms for
producing formulations unless
linked with the production of
bulk drugs.

(iii)

Foreign firms are asked to
take up production of bulk
drugs from more basic stages
ang to make available a suit-
able portion of their bulk
drugs production to non-asco-
ciated formulators in the
country as a condition for
being permitted expansion in
capacity or for taking up new
activity.

(v) Appropriate export obligation
are imposed as a condition for
permitting expansion in capa-
city or for taking up new
activity in the casz of foreign

(iv)

firms.
(vi) Progressive reduction .of
foreign equity participation

with corresponding increase in
the Indian shareholding 1<
imposed when they are allow-
ed expansion ot their manu-
facturing activities,
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SHRI K. S. CHAVDA: Out of a
production of drugs worth Rs. 3G
crores in the country, about Rs., 202
crores worth of production is frum
-the foreign companies. A company
which has got more than 50 per cent
foreign equity participation is called
-a foreign company. I would like to
know whether Government intends
to reduce this foreign equity partici-
.pation from 50 to 25 per cent.

SHRI SHAHNAWAZ KHAN: That
is the intention eventuully, but as the
hon. member is aware, the production
of drugs and pharmacruticals is a
very complicated matter in which a o
of foreign research is wlso involved
We would like to hasten rather slowly
in this matter. because we would like

- to take advantage of the developments

all over the world and we are taking
suitable action to achieve our objec-
tive without doirg any harm tg the
interests of the country. The Indian
sector of the industry is being accord-
ed preferential treatment and the
manufacture of an increasing number
of bulk drugs is being taken up in the
public sector enterpriscs. These are
some of the steps we are taking.

SHRI K. S. CHAVDA: 1 asked
whether Government intend to reduce
the foreign equity participation tc
25 per cent.

SHR1 SHAHNAWA? XHAN: T
said, that is our ultimate object, but
we are not doing it in a hurry.

SHRI K. S. CHAVDA: In the state-
ment six measures have been mention-
ed to regulate the working of foreign
pharmaceutical companies in the cour-
try and to encourage the Indian sec-
tor. These measures are good, bhut
“they are not being implemented. 1
would like to know from the Minis-
ter whether he will assure the Hous=
that at least 50 per cent of the mea-
sures will be implemented in future.

SHRI SHAHNAWAZ KHAN: Not
only 50 per cent but 10C per cent will
0 irulemented.

NOVEMBER 27, 1973

Oral Answers 16

DR. RANEN SEN: ¢ it not a fact
that the drugs produceq by the public
sector organisations in India are so'd
very cheaply to companies which have
foreign equity shares, us a result of
wiiich huge profits are earned by those
companies? Now that Indianisation
has become a far cry, may 1 know
what steps have neen taken by the
Government to sece at least that this
loot by the forcign monopoly firms is
resisted by the Guvernment?

SHRI SHAHNAWAZ KHAN: Some
of the imported drugs are canaliced
through the public sector undertak-
ings. In respect of those drugs the
prices charged by the public  sector
undertakings are quite reasonable.
The prices of tha drugs produced
indigenously have been pegged down
and kept deliberately down. TIn tu2
case of the indigenous drugs there is
scope for the foreign companies to
make profits. That matier is receiving
the attention of tne Ministry. We
have to take remedial action.

DR. RANEN SEN: What is the
remedial action proposed or taken by
the Government? This is a malter
which has been discussed in  this
House. If there is no Indianisation,
lot them at least prevent this looting.

THE MINISTER OF PETROLEUGM
AND CHEMICALS (SHRI1 D. K.
BOROOAH): 1 do not recollect any
formulation of foreign companies
which comes under this. Among the
basic drugs manufactured by the IDPL
there may be one or two items which
IDPL may be distributing to different
manufacturers also. I will look into
it. Certainly, IDPL is expanding and
is poised for larger expansion in the
Fifth Plan. IDPL also wants to g0
in for formulations in a big way.

SHRI KRISHNA CHANDRA HAL-
DER: May I know the total number
of Foreign drug and pharmaceutical
companies working in our country,
their names and foreign sources and
the total capital invested in them?
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MR. SPEAKER:
not relevant.
question.

I am sorry, it is
He may ask a separate

SHRI N. K. P. SALVE: The answer
of the Minister of State to the first
supplementary is not only disquieting
but indicates a somewhat weak ap-
proach. Their apprehension about
hastening slowly for Indianising the
drugs is the fear that otherwise we
would be denied the benefits of some
of the drugs now manufactured by
the foreign companies, This does not
happen in other developed countries.
May I, therefore, know of them as to
what are they doing in our own coun-
‘try by way of giving fiscal, monetary
and other incentives to their own
brilliant scientists for developing re-
search in the field of drugs and phar-
-maceutical industry—I want z specific
answer—so that. ...

“““MR. SPEAKER: I you want a

specific answer, you ask a specific
question.
SHRI N. K, P. SALVE: My specific

~question is this. If you do not have
tu hasten and go slowly in Indianising
the drugs and pharmaceutical indus-
try, what concrete steps you have
taken by offering fiscal, monetary and
other incentives to Indian scientists so
that you are not apprehensive that
you will be denied the benefits of re-
vearch?

SHRI D. K. BOROOAH: I do not
know about fiscal and monetary in-
centives; I have not considered that.
But so far as research work is con-
cerned, the Hindustan Antibiotics has
a well-organised research centre and
in the 1LDP.L. also, we have a re-
search centre which is doing excellent
research work. In fact, so far as the
Hindustan Antibiotics is concerned,
We are marketing some of the results
of research by our Indian researchers
-there. Both foreign-equity companies
8s well as Indian companies are also.
N a somewhat limited way, interested
'n research work.
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Then, we have also the Drug Re-
search Institute and the C.SIR. Al!
these are doing research work. But
the drug research is not only a very
expensive matter but it also depends
upon a lot of experimenting. So, it
takes a very long time. The people
in this country or in no country can
wait for very long for any drug tnat
appears on the scene. Therefore,
sometimes, we have to accept some uf
the new drugs even before our re-
searches are complete. But that does
not mean that our researches would
be ruled out....(Interruption)

SHRI MABHU LIMAYE:
and wrong. (Interruption),

MR. SPEAKER: That is the only
way of preventing you to ask further
questions.

Lrong

SHRI D. K. BOROOAH: He said,
“Lrong and wrong”. There is a
rhyme but there is no reason.

MR. SPEAKER: I think, you should
have been satisfied. He has made it
very clear.

st Ay fewmd . mmwy mEwT,
HAT AT T A FHTT FIA F ART AT
g Iax adgdfegea & sgiv g #

“Progressive reduction of foreign
equity participation with correspon-
ding increase in the Indian share-
holding is imposed when they are

allowed expansion of their manufac-
turing activities.”

7T & §G AT 77 af = favay
qr {995 agx 25 Sfaaa 3TTIT T
faemiz w31 &1 77 AW1 71 AT @7
g g1 or zafaa 25 dfaem #r A1
faear gy 3ad A1 #r5 wd amTar
ara o 7 1 & AT =T
F @z W1 Pl 7w @@ A
geqfagi § 3% sfenariqme 1 w8
frafaears wagw Fm= @ 2 7
afz aemar 2 1 fFad 79T § I4%0
T F79 FY A IR 79T § 7
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Y I ;ST W AT
gL HIXA THEEAT TT FET a7 TT
2 zataT ga i afmg o adt $amr
qgm | HfET TEE wEa T OgEKR
qre ®75 TR AT 7 AT gE e
F2d 7 fF AT FIE O H S5y
FifAT, g A 2T mroArg AR,
o fadt 1 75 vk 4T AT 60 TR
v, famm, f»m. T 60 UTATE g7 AT
50 TG %V [ A TEAr wew
F7 fqmr w3 AT A oA gun o

ww 3"- fzmr TFRITE FIT gmr [

ez i 5 S oAy T gEET
ux fem 7 gf5ms av oo gfvns
TF BE AT FEAZTE F STRT IR
T[T TIM, T FAR T RTHAT TE A
qET |

Conversion of Routes of Mail Train
between Calcutta and Delhi

*231. KUMARI KAMLA KUMARI:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government propose
to convert the route of any of the mail
train running between Calcutta and
Delhi through Daltonganj (Palamau);
and

(b) if not, the reasons therefor?

THE MINISTER OF RAILWAYS
(SHRI L, N. MISHRA): (a) No, Sir.

(b) Apart from the question of
traffic justification diversion of any of
the Dilhi/New Delhi-Howrah/Sculdah
Mail/Expresg trains vig Daltonganj is
at present operationally not feasible
due to strained line capacity and speed
restrictions on the sections en-route,
and the increased fares and longer
journey time involved for long dis-
tance through passengers in the event
of such a diversion.

KUMARI KAMLA KUMARI: No
supplementary please.
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st afrst @y
aq ...

T TR

neqw wgraa ¢ foglT qaw qev
2 IAEY JAcAr o1 gt g ¥ mawr
Al A gd @ ?

st afger war feest &
gigeT & fav A7 &= ¥ geEEe T
ATAGT g9 ge agd & few 39
afes fdt & amw g 71 gaer
F foru w18 saE dA Afi g 1 @
qu‘ﬁ‘ﬁﬂﬁ'ﬁ'm‘( JEr g K
FFAT AgAr g F AT q@ W F g
¥ &7 AT g‘r 7T s T
AT AT FAT KL P

t gee gAe fam @ @@ WW
TEEAIT K ML H § FTA X AR F
T E T A qeT @Y a8 &
TITFT TAFT I T

it siwx aa fag 0 e wETEd
FT IT Fgd E ATAWATET § | ;T
fage & @9 #1379 1 Wntfaw gfee
g fagre 31 fgeat # dar gom &, 9WIY
fagre siw gfegw fage ) ag wiaas
(sTeremisr) wit & @g afgo fagre &
;AT & 1 G gra gt afew ¥wd
& g1y afaor faare 1 o It it
W TEEr WEAIT @d gy ¥
ST JeAr g fF 340 € g g
TEA AN TN I G EITHY
uF TWEAqT g FT IAd § afw
IEAr HT 7e7 923w QAT T2 F Y
e @ ?

st TR0 W0 fANY:  ET aF efwor
fagrx a1 averg & A ATAAT ) FT
TE AT & AET g1 FT MET AT
T 3g wgw 3% g & & afew
fagre A S af &1 =€ wEr A7
FY G qF AT § A HWI T TE





